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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORIWISE MONTHLY STATEMENT FOR THE MONTH OF
AUGUST-2019

KIND OF CASES PREVIOUS INSTITUTION DISPOSAL CLOSING
BALANCE DB SB TOTAL| L.B. DB SB TOTAL BALANCE
MAIN CASES
CIVIL SIDE
CIVIL FIRST APPEAL 8931 0 42 42 0 0 32 32 8941
CIVIL SECOND APPEAL 2815 - 24 24 0 - 24 24 2815
EX. FIRST APPEAL 43 0 0 0 0 - 2 2 46
EX. SECOND APPEAL 6 - 0 0 0 - 0 0 6
CIVIL MISC. APPEAL 27386 21 284 305 0 14 116 130 27561
CIVIL REVISION 558 0 21 21 0 0 11 11 568
CIVIL REVIEW 415 13 20 33 0 2 12 14 434
CUSTA (CUSTOM APPEAL) 8 0 - 0 0 1 - 1 7
INCOME TAX REF. 3 0 - 0 0 0 - 0 3
OTHER TAX REF. 2 0 - 0 0 0 - 0 2
TAX CASES 0 - - 0 0 - - 0 0
EXCISE ACT REF. 0 - - 0 0 - - 0 0
L T. APPEAL 515 2 0 2 0 103 0 103 414
W.T. A. 13 0 - 0 0 0 - 0 13
SALES TAX REVISIONS 790 0 11 11 0 0 0 0 801
TESTAMENTARY CASES 1 - 0 0 0 - - 0 1
COMPANY PETITION 28 0 0 0 0 0 0 0 28
COMPANY APPEAL 1 - 0 0 0 - 0 1] 1
COMPANY APPLS. 14 - 0 0 0 - 0 0 14
COMPANY SUITS 0 0 0 0 0 0 0 0 0
COMPANY LIQUIDATION 10 - - 0 0 - 0 0 10
ELECTION PETITION 7 - 0 0 0 - - 0 7
SPECIAL APPEAL ( CIVIL) 6 0 - 0 0 0 - 0 6
SPECIAL APPEAL ( WRIT) 1621 108 0 108 0 287 0 287 1442
CIVIL CONTEMPT 2861 7 113 120 0 10 73 83 2898
CIVIL WRIT 50082 45 1494 | 1539 0 86 979 1065 50556
00s 0 0 0 0 0 0 0 0 0
CENTRAL EXCISE APPEAL 264 1 - 1 0 3 0 3 262
CROSS OBJECTION 845 0 6 6 0 0 7 7 844
CIVIL REFERENCE 2 0 0 0 0 0 0 0 2
TOTAL “A" 97232 197 2015 | 2212 0 506 1256 1762 97682
CRIMINAL SIDE
MURDER REFERENCE 3 0 0 0 0 0 0 0 3
CRIMINAL APPEAL 19827 0 176 176 0 26 116 142 19861
CRIMINAL REVISION 8205 0 154 154 0 0 74 74 8285
UIS 482 CRP.C. 5713 0 | 525 | 525 o | o | 176 | 176 | 6062
S 435 & £99 CRLP. C. 1259 0 | 1447 |1447| o | o | 1626 | 1626 | 1080
CR. CONT. PETITION 5 0 0 0 0 0 0 0 5
CRIMINAL REFERENCE 0 0 0 0 0 0 0 0 0
HABES CORPUS 85 31 0 31 0 26 0 26 90
CR.LTO A 422 2 34 36 0 2 25 27 431
CRLW 219 31 19 50 0 32 3 35 234
CRLO (CRIMINAL ORIGINAL) i 0 0 0 0 0 0 0 1
TOTAL B 35739 64 2355 | 2419 0 86 2020 2106 36052
TOTALA +B 132971 261 4370 | 4631 0 592 3276 3868 133734
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MISC. CASES

(BAIL & STAY WITH APPEAL, REVISION,

CRIMINAL INTER APFL,)
BAIL APPL. IN CRIMINAL
APPEAL 564 0 105 105 0 20 60 80 589
2:'\!1‘3:';‘:..& STAY IN CRIMINAL 1 618 {] 86 86 0 65 65 1639
VISC PETTION ok 4299 0 440 | 440 | 0 0 126 | 126 4613
AR ARAL R ANS P ORI 64 0 3 3 0 3 3 64
BAIL APPL. & STAY IN CRIMINAL
(CRIMINAL CONT. PETITION 0 0 0 0 0 0 0 0
BAIL APPL. & STAY IN CRIMINAL
LEAVE TO APPEAL 0 0 0 0 0 0 0 0 0
CRIMINAL MISC. APPLICATION H
64 1 40 41 0 1 21 22 83

TOTAL -C 6609 1 674 675 0 21 275 296 6988
CRIMINAL TRANSFER PET. 55 0 2 2 0 0 0 0 57
STAY IN HABES CORPUS 0 0 0 0 0 0 0 0 0

TOTAL -D 55 0 2 2 _ 0 0 0 0 57
'TOTAL C+D 6664 1 676 677 0 21 275 296 7045
TOTAL A+B+C+D 139635 262 5046 | 5308 0 613 | 3551 | 4164 140779
CIVIL SIDE
CIVIL INTERLOCUTORY CASES
STAY IN INCOME TAX APPEAL 13 0 0 0 0 0 0 0 13
STAY IN CENTRAL EXCISE APPEAL 10 0 0 0 0 2 0 2 8
STAY IN SALES TAX REV. 27 0 5 5 0 0 0 0 32
STAY IN CIVIL FIRST APPEAL 826 0 19 19 0 0 31 31 814
STAY IN CIVIL SECOND APPEAL 303 0 22 22 0 0 19 19 306
STAY IN CIVIL MISC. APPEAL 2683 10 170 180 0 10 40 50 2813
STAY IN CIVIL REVISION 137 0 18 18 0 0 6 6 149
STAY IN CIVIL REVIEW 4 0 0 0 0 0 0 0 4
STAY IN SPL. APPEAL (CIVIL) 0 0 0 0 0 0 0 0 0
STAY IN TRANS FER APPL. o8 0 53 53 0 0 123 123 28
STAY IN CMAP.. 8 0 2 2 0 0 2 2 8
STAY IN SPL. APPEAL (WRIT) 862 91 0 91 0 227 0 227 726
STAY IN WRIT PET. 20428 41 1494 | 1535 0 54 805 859 21104
TOTAL -E 25399 142 1783 | 1925 0 293 1026 1319 26005
CIVIL MISC. APLN. 1028 18 102 120 0 17 31 48 1100
CIVIL MISC. CASE 3087 119 88 207 0 153 109 262 3032
EXE. MISC. APLN. 0 0 0 0 0 0 0 0 0
CIVIL LEAVE TO APPEAL 38 0 2 2 0 0 0 0 40
CIVIL TRANSFER APPLICATION 174 0 15 15 ] 0 123 123 66
TOTAL -F 4327 137 207 344 0 170 263 433 4238
TOTAL E+F 29726 279 1990 | 2269 0 463 1289 1752 30243
TOTAL A+B+C+D+E+F 169361 541 7036 | 7577 0 1076 | 4840 | 5916 171022
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